List of Creditors of Orient Frozen Foods LLP

As on Insolvency Commencement Date i.e. 20 December 2024

Claims drawn up to 06 April 2026

Summary of claims received

Summary of claims admitted

Details in Remarks,
Amount of Amount of .
Sr Category of creditor contingent claims not Amount of claims P
) No. of . - - under verification Annexure if any
: Amount No. of claims Amount claims admitted
claims

) . . No claims have
| belonging to any class of creditors 0 0 0 0 0 ° ° ° P 6 Apri 2096

ging y 06 April 2026
Unsecured financial creditors No claims have
2 belonging to any class of creditors 0 0 0 0 0 0 0 0 been received till

ging y 06 April 2026

Secured financial creditors (other
3 than financial creditors belonging 1 17,46,98,880.00 1 17,46,98,880.00 0 0 0 1 Annexure - 1
to any class of creditors)
Snseced tnancis credtors No lams ave
4 belonaing to any class of 0 0 0 0 0 0 0 0 been received till
ging to any 06 April 2026
creditors)
No claims have
5 Operational creditors (Workmen) 0 0 0 0 0 0 0 0 been received till

06 April 2026




No claims have

Operational creditors (Employees) 0 0 0 been received till
06 April 2026
Operational CreDtheosr)S (Government 18,88,544.00 18,88,544.00 0 Annexure — 2
Operational creditors (other than
Workmen and Employees and 3,81,78,225.00 1,58,70,262 2,23,07,962 Annexure - 3
Government Dues)
Other creditors, if any, (other than No claims have
financial creditors and operational 0 0 0 been received till
creditors) 06 April 2026
Total 21,47,65,649 19,24,57,686 2,23,07,962




Annexure — 1

List of Secured Financial Creditors (Other than financial creditors belonging to any class of creditors)
Details of claim received Details of claim admitted Anf10unt
of any
Name of d heth % Amount of | mutual Amount of Amount of
Sr. . : Nature | Amount covere Whether ) contingent | dues claim not claim under Remarks
creditor Date of Amount claimed | Amount of claim of by security Amount covered | "o, .4 | voting claim that admitted verification
receipt admitted . 4 by guarantee h
claim interest party? Share may be
in CoC set-off
1 Hllj_rnfitiznk 29.01.2025 | 17,46,98,880.00 17,46,98,880.00 | Secured 17,46,98,880.00 0 No 100 0 0 0 0 -
Total 17,46,98,880.00 17,46,98,880.00 17,46,98,880.00 o - 100 0 0 0 0




Annexure — 2

List of Operational Creditors (Government Dues)

Details of claim received

Details of claim admitted

Amount of any

o/ Amount of Amount of .
Sr. Name of Date of Amount of Nature of c(ﬁ’lzl?:dn; Amount Whether > contingent mutual dues, claim not | Amount of claim Remarks
creditor receipt Amount claimed claim aim securityy covered by related vt:‘tlng claim that ma\f/fbe set- admitted under verification
admitted : guarantee party? share o
interest in CoC
Income Tax
1 Department 10.01.2025 18,88,544.00 18,88,544.00 Unsecured 0 0 No 0 0 0 0 0 -
Total 18,88,544.00 18,88,544.00 1] 0 0 0 0 1] 1] 0




Annexure -3
List of Operational Creditors (Other than Employees Workmen and Government Dues)

Details of claim received Details of claim admitted
Amount of any
Sr Name of Amount Amount Whether % :(:1‘:;':;‘: mutual dues, I::T;?I:n: ootf Amount of claim Remarks
) creditor Date of Amount claimed Amount of Nature of | coveredby | ooy | related | voting lai that may be set- dmitted | under verification
receipt claim admitted claim security share claim off admitte
. guarantee party?
interest in CoC
1 Divine Projects 18.06.2026 1,60,66,558 0 Unsecured - - No - - - 1,60,66,558 - -
JVP Marine
2 Products and 09.07.2025 2,21,11,666.97 1,58,70,262.54 | Unsecured - - No - - - 62,41,404 - -
Exports Private
Limited
Total 3,81,78,225 1,58,70,262.54 0 0 0 0 0 0 2,23,07,962 -
Sd/-
A. Pitchai
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